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[7'rtur.rllltion) 

Appolatment of Sdlecluled Cutes/Selle-
duted Tribes in Central Hlacliinstitute 

AI'" (Uttar Pndesh) 

9313. SHR) GANGA RAM: Will the 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state: 

<a) the number of posts of Professors. 
Readers. Lecturers and Research Assistants 
sanctioned for Central Hindi Institute. Agra, 
Uttar Pradesh; 

(b) the number of persons belonging to 
Scheduled Castes/Scheduled Tribes work-
ins on these posts and their percentage in 
each category; 

(c) whether steps are being taken by 
Government of fill up the vacant posts 
reserved for SC I STs: and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): <a) The 
num her of posts of ProfesSOR, Readen. Lec-
turers and Research Assistants sanctioned 
for Central Institute of Hindi. Agra is 6.18, 
53 and 21 respectively. 

(b) The Government Council of the Sans-
than adopted the reservation orders in its 
meeting held on 28th Nov .. 1977. A state-
rnent showing the number of posts filled and 
number of persons belonging to SC/ST 
working on these posts and their percentage 
in each categor) is given below. 

(c) and (d). Action for advertising separa-
tely the posts reserved for SC/ST is being 
taken by Central Institute of Hindi. The 
Selection Committee for posts reserved for 
SC / ST is held separately and a member of 
SC/ST is always associated to the Selection 
Committee. 

Statellient 

Name of Posts No. of posts 
filled 

No. of post'i held 
by SC/ST 

No of posts Percentage 
unfilled 

2 3 4 S 
I. Professors 4 Nil I (SC/Sn Nil 

2. Readers 10 2 Nil 20% 

3. I....ecturers 23 2 (SCjSn S% 

4. Research Assistants 27 2 2 (SC/Sn 15% 
(2 posts of SCI ST 

dereserwd) in 1986. 

(English]l 

ftry Salles ,_ Labonltory AMstanu In 
DeIhl Schools 

9314. SHRI R. JEEVARATHINAM: 
WiD the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

<a) whether it is a fact that the pay scales 
recommened by the Fourth Pay Commis-

sion have not been implemented in respect of 
Laboratory Assistants working in the school 
in the Union Territory of Delhi; 

(b) whether any ad-hoC' pay scales have 
been given to La boratory Ass ita nts of 
Government Schools but not to Laboratory 
Assistants of aided schools: and 

(c) if so, the corrective steps taken to avoid 
dilContent amon, the affected emplovees? 




